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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 12th May, 2026

S.0. 2432(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 1368(E) Dated:16/03/2026 , published in the Gazette of India, Extraordinary, Part 11, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed to
the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH135BG in
the stretch of land from Km. 80.8 to Km. 85.15 in the district of SATNA in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in Dainik Bhaskar and Hitavada on
20.03.2026 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH135BG in the
stretch of land from Km. 80.8 to Km. 85.15 in the district of SATNA in the state of MADHYA PRADESH.

State: MADHYA PRADESH ||District: SATNA
Sl. No. ||Survey/Plot Number|| Type of Land Nature of Area Name of Land
Land (in Hectares)|| Owner/Interested
Person
Lt | 2 [T 5 [ 6 |
|Taluk: Raghurajnagar |
|Village: Itaura Kothar |
1 108/4/2 Private (Plot) ||Non Irrigated 0.029(|Neeraj Akhilesh S/o
Shivnath Prajapati
108/4/2
Village: Sherganj
2 272/2/1/2/1/1/1/1/1  |[Private (Plot)  [|Non Irrigated 0.002(|Prem Lal Ahir,
Munna Yadav S/o
Rama Ahir
(27721172/1/1/1/1/1)
277/2/1/2/1/1/1/1/1
3 277/3/1/2/1/3 Private (Plot) |[Non Agriculture 0.012|[Shailesh Sharma S/o
Raminivas Sharma
277/3/1/2/1/3
4 277/3/1/2/2/1/2 Private (Plot) |[Non Agriculture 0.032|[Shalini Sharma D/o
Raminivas Sharma,
W/o Raviraj Garg
(277/3/1/2/1/2)
277/3/1/2/1/2
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277/3/2/1/2/11

Private (Plot)

Non Agriculture

0.018

Uttam, Anil S/o Nand
Kishore Gupta
277/3/2/1/2/11

277/3/2/1/2/12

Private (Plot)

Non Agriculture

0.013

Manju Agrawal D/o
Rakesh Kumar
Agrawal
277/3/2/1/2/12

277/3/2/1/2/13

Private (Plot)

Non Agriculture

0.006

Rakesh Kumar S/o
Mansukh Agrawal
277/3/2/1/2/13

277/3/2/1/2/15/1

Private (Plot)

Non Agriculture

0.0145

Dinesh Prasad
Pandey S/o Rajendra
Prasad Pandey, Sanoj
Kumar Garg S/o Ram
Naresh Garg
277/3/2/1/2/15/1

277/3/2/1/2/15/2

Private (Plot)

Non Agriculture

0.0145

Aarti Pandey W/o
Maruti Nandan
Pandey, Sonam
Mishra w/o Anil
Mishra
277/3/2/1/2/15/2

10

277/3/2/1/2/3

Private (Plot)

Non Agriculture

0.0013

Ramprakash Pandey
S/o Indrasen Pandey
277/3/2/1/2/3

11

277/3/2/1/2/4

Private (Plot)

Non Agriculture

0.0004

Jitendra Tiwari S/o
Ambika Prasad
Tiwari
277/3/2/1/2/4

12

277/3/2/1/2/7/1

Private (Plot)

Non Agriculture

0.0225

Hemant S/o0 Ramesh
Pandey
277/3/2/1/2/7/1

13

277/3/2/1/2/7/4

Private (Plot)

Non Agriculture

0.005

Pankaj Prasad
Sharma S/o
Ramagyaa Sharma
277/3/2/1/2/7/4

14

277/3/k/2/1/4

Private (Plot)

Non Irrigated

0.012

Avinash Sharma S/o
Ramnivas Sharma
277/3/K/2/1/4

15

302/2/K/1

Private (Plot)

Non Agriculture

0.04

Abdul Bari S/o Abdul
Wahid Qureshi
302/2/K/1

16

302/2/K/2/3

Private (Plot)

Non Irrigated

0.004

Rafig Ahmad Khan
S/o Bostan Khan
302/2/K/2/3

17

302/2/K/2/4

Private (Plot)

Non Irrigated

0.004

Basiullah Khan S/o
Bostan Khan
302/2/K/2/4

18

302/2/K/3

Private (Plot)

Non Agriculture

0.04

Abdul Ahad S/o
Abdul Wahid Qureshi
302/2/K/3

19

302/2/K/5

Private (Plot)

Non Agriculture

0.048

Tauqeer Ayesha W/o
Gulab Rasool S/o
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Abdul Wahid Qureshi
302/2/K/5

20

302/2/K/6

Private (Plot) |[Non Agriculture 0.048

Rukaiya Bano W/o
Taufiq S/o Abdul
Wahid Qureshi
302/2/K/6

Total|| 0.3662||

SHAIKH

[E. No. 3/3D]
AMINKHAN, Director
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